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t[Menta COMMITTEE REPORT

*702. SHRT NAWAB SINGH CHAU-
HAN: Will the Minister of Commu-
NITY DEVELOPMENT AND CO-OPERATION
be pleased to state:

(a) whether the Mehta Committee,
which was appointed by Government
In connection with co-operative creait,
has submitted its report; and it so,
whether Governmeni will lay a copy
of the report on the Table of the
House; and

(b) whether Governmen: Thave
considered the report and if so, which
of its recommendations have been ac-
cepted?] "
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1[Tee PARLIAMENTARY SECRE-
TARY 10 THE MINISTER oF COM-
MUNITY DEVELOFMENT axp CO-
OPERATION (SHrr S. D. Misra):

${1 English translation.

[ RAJYA SABHA ]

to Questions 3820
(a) Yes, Sir. The report of the Com-
mittee is laid on the Table of the

House.

(b) The recommendationg are under
consideration.]
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Surr S, D, MISRA: Sir, final deci-
siong will be taken within some days
only and then they will be communi-
catéd to the State Governments,
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SHrr S. D. MISRA: Sir, at the end
of 1960-61, the agriculturists will re-
ceive Rs, 190 crores of credit from the
co-operative  societies. This Com-~
mittee has not set any limit but the
Working Group which was formed has
suggested that by the end of the
Third Plan Rs. 500 to Rs. 600 crores of
credit should be given annually. Re-
garding the share participation it
will be indirect through the central
banks and not direct by the Govern-
ment.

AcQuistTION OF LAND FOR THE GOVERN-
MENT SERVANTS’ House BurLbing Co-
OPERATIVE SOCIETIES IN DELHI/NEW
DELHI

*703. Shr1 NAWAB SINGH CHAU-
HAN: Will the Minister of HEaLTH be
pleased to state:

(a) whether it is a fact that Govern-
ment have decided to acquire land for
the Government Servants’ House



